TN THE CENTRAL ADMTNTIQTRATIVE TRTRTTNAL, JATPITR BENCH, JATPIIR,

Oon R092/2NND DATR OF ORNDFR : 4,101,200

Hari Prasad 'M' son of Shri Kishan Tal Ji, aged ahout &9, at

present holding the post of NDCTT, Western Railway, Ajmer

division, Ajmer, resident of House No. 442/20, Pratap Nagar,

Aqmer| Linc Road, Ajmer.

....Applicant.

VRRAUS

Union of Tndia through the General Manager, %estern

Railway, Churchgate, Mumbai.

The Chairman Railway Board, Rail Bhawan, Mew Delhi.

Nivisional Railway Manager, Western Railway, Ajner

Nivisjon, Ajmer.

*Shri Bhanwar Lal Meena, OCTT 0/o DNOTT, Western

Railway, Ajmer Nivision; - Ajmer.

CORAM

- . .« « .Respondents.

P.V. Ccalla, Counsel for the applicant.

J.n. Sharma, Counsel for the respondents.

Hon'hle Mr. H.D. Gupta, Member (Administrative)

Hon'hle Mr. M.L. Chauhan, Member (Judicial)

ORDFR (ORAL)

The learned counsel for the applicant submits that he

wantg to withdraw this OA with a liberty to file a fresh OA

by a
3lso filed an MA No. 417/20N2 in this regard.

has

2.

withd

const

(M.T,
MEME

5sailing the validity of the order dated 24.,0.,2n02, He

Tn the circumstances, the OA is dismissed as

lrawn. The applicant is at 1liberty to file a. duly

AN) (7.0. GUPTA)
SFER (J) MEMBER (1)

ituted 04, suhject to limitation. ™M A dsv Svrondn dwn?f”3°i’



